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(c) whether it is also a fact that 
the said officials who visited Ladakh 
squarely held the F.C.I. responsible 
for the rotten and bad quality rice 
supplied to Ladakh; and 

(d) if so, what steps Government 
of India propose to take against the 
F.C.I. for supplying/accepting bad 
quality rice meant for Ladakh and 
whether the rotten rice has been 
replaced ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECON~ 
TRUCTION (SHRI R.V. SWAMI-
NATHAN) : (a) to (d). No, Sir. 
The Food Corporation of India 
supplies rice to the State Government 
of Jam mu and Kashmir strictly 
conforming to the uniform specifi-
cations laid down by the Govern· 
ment of India and after quality 
app;oval by the State Government. 
Further distribution at Ladakh is 
done by the State Government. The 
Secretary, Food & Supplies, Jammu 
& Kashmir complained to Food 
Corporation of India in Ju1y, 1981 
about the supply of poor quality rice 
on which a team of officers was sent 
for investigation. On enquiry it was 
found that the concerned stocks were 
well within the prescribed specifica .. 
tions. 1 he State Government insis-
ted that the specifications prescribed 
by the Government of India are not 
binding on them and they should be 
supplied rice conforming to their 
standards; As purchase and sale are 
carried out on Central Government 
specifications. this request of the 
State Government could not be 
agreed to. 

The Food Corporation of India 
is not aware of any specific enquiry 
conducted by the State Government 
regarding supply of rotten rice to 
Ladakh nor was the Food Corpora .. 
tion of India approached by the State 
Government for replacement of any 
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